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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
. (CIRCUIT AT PORT BLAIR)

No. O.A 351/188/2018 Date of Order: 21.12.2018

Present: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member
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Per: Bld1sha”Baner'ee Judu:ial“Member

- Ld. counsel for the, applicant. produced .a letter ‘dated 20.12.2018,
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wntten by i the apphcant andﬂii}égmts that the apphcant does riot want to
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pursue the matter. .j\ '
2. Accordmgly, the rnattems dlsrmssed as not pressed.
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(Nandita Chatterjee) . ; _ (Bidisha Banerjee)

Administrative Member , . B Judicial Member
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